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152 |[2¥3 st T 0.0777|[gTaw= HiHe afiee

153 ||2¥Yy EEil F 0.0003|[& = wraq

154 ||2%% GEL For 0.0112|[q0 =& &= oar § 9% @7

155  ||2%¥e EEil F 0.0109|[qefeFATT qefrgaTT
ATATTeRT fOaT Wers FHTT
HLEAF Hers THTL

156 ||2¥¢ EEil F 0.0152||wz"== foaT e

157 ||2%% GELl F 0.0134|[TTerergATE fUaT T5g

158  |[240 GEL F 0.0092|[@Ter=r== faar faraemer

159 4R BEL i 0.0177|[mwrsraT foraT 7eeT yee
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160 |[243 F 0.0165|[sH=TsraTs foar ST

161 94 Edk 0.0247|[# =TT 7T S fvr®

162 ||24y Edil 0.1215||97% foraT g =Taeie
Hiee qefgae s
T, TOTAAT TeAT THET
THTT

163 ||24e F 0.178||ermeaTsaTE fuar sseT
ALigTE RSt Fear

164 ||R3¢ F 0.0612|[FTerea Tt ST FHTeiTH
QT TOT g

165  |[R33 For 0.0047|[wTrerei= foar d=HaTe
ESIEIT]

166 ||33% F 0.0951|[xTorsa< faar afiwer Fft

167  ||R3Y4 F 0.1181||F#erer foar gasa

168  [[R3% T 0.031||¢i= foraT efrere

169 |33 F 0.0144|Hzw =958 qgrie A
faaT 7 R o=
TEATE AT 9 ST

170 ||R3¢ i 0.0112|[ATg"aTe ferammer=er foar
STHAT A& ,QdIQ@HI(
FIAFHATT TqT SHAT 97T

171 33% For 0.0079|[ATeT foaT A tarer
oo, qge foar AT
= FH AT OaT Jid e
EEENICEIRERIEIRIEIE]
Fa

172 |[R¥o F 0.0027|[TTHayETE AT T2aTe

173 ||R¥Y¥ F 0.2504|[F#Herer ToaT gaa

174 ||R¥¢ F 0.1529|[FaH foar ae= g

175 ||=%% For 0.2042|[Fwerer foqT qawaT

176 ||R4o F 0.0052|(Faw= foaT ez

177 |[R4? Edil 0.0225|qers orft foar qerae
BRIk

178 |IR4= F 0.0224||qaT & shaaere foar
T AT
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179 |[R43 EEL F 0.0283||xfereia faeme AT Faeer
FHTE ST AT FHALT FHT
EEEKI

180  ||Ru¥ IREL F 0.0373||@ew1ars fargaT sius
TATETE

181 ||R44 IGEL F 0.0325|[sr T =T Fee]

182 |[R4% IGEL F 0.0267/||eft erregistt afas foar
IGELE]

183  ||R4we At F 0.05|[z@meegs fiar @
HIgHe, aa<H qux foar
RERSL

184 ||R%2¢ EEil F 0.0167|[g¥er faar ga=eT

185  [[R&R AT T 0.0066|[TTaT, TeTT=er ATHT
STTEERTT

e T ATH: HATITYT

186 99 GECARA} KEED 0.0805|[F= (TeaTZer TET
IEEID))

187  ||29¢ qEART FLTTR/ITEdT 0.0093|[5¥TITE, TT&aT (AeqT=eT
QI AT I)

188 |2 qCHT TETS/ATATH I 1.1476|/STaTET (TAST), ST HATET
T Tearsaer e
QTR HEAT

189 |4 st w7 (FTr / 0.2423|[TTh9T 9T5F T JHATLAT

RIELIPED) IERURICE R AR ERIE Rk

190 |3 LR J-STT 0.0524||5]-5T<f, STeT &ETe faamT
HETTRLT STTE QTTEeh T
e

191 3¢ GREARA] -5 0.0136||9-STeT (FeqT=9T T
IEETD)

192 ||3? TR ERSRIFS 0.3201|[F<RITE (FEATRL T
ITHHI)

193  |[|3¢ GECARA} T 0.0146|[TT&aT (TeaT2eT gTH=
IEEIR))

194 |[¥¢ EEl F 0.0633|[THT Ta AT FHerd TR,
F o foar wfoa g

195 w9 GECTEd] KRARIES 1.5171|[7] ITe ForamT Feasaer
STTHI STTETRTT |EAT
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196
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Trorer fogT Hares 9o
Ao Toar Har 92
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202
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T FT AT TS

203
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0.3124

HETTIT STTE T, STl
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204
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o
ATAHTTA )
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T e foar T=hvare
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205
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T
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[RELEECE:RIES
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0.007
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210 |[Re3 IREL FO 0.0091|[wer=fig foar graxfiig
SGEL
211 Q0¥ At F 0.0065||=fwdt famaTaTs adt
FERIEES
212 |[Rey EEil F 0.0063|[gTu== fUar fAamsra
213 ||Res EEil RIEGIPES 0.008|[z&<Ter sgwe fuar sfears
214 |[Rev At F 0.0088|[=FHeft =0T Tt FATT
215 |[Re< Aty F 0.0081||erF=agATe ATaTfenT foar
ST AT |Heqd Stad AT
216 |[Re? EEL F 0.006|[THer=w faaT Rua==
217 |[R¢o IGEl RIEGURED 0.0083|[za<Ter srgH= fudT stears
218 ||R¢? IGEl RIEGURED 0.0063|[za<Ter srgH= fudT stears
219 ||r¢R EEi F 0.015|[SuTadT Tt 9T FHTY
220 ||R¢3 IGEl FT 0.0102||7zwzgwT fuar F97 ==
221 EXA EEil F 0.009|[7a==g foaT HreoTa
222 |[Rey EEil Fo 0.0206||F# feren= foar
TRTaTAeTe, Feer foar
sfare Aty far sefams
AgT foar sfaes e
FHTL AT SATHERT
223|329 st For 0.0159|[FrgaTer foar Az
224 ||3%¢ IGEl F 0.0116|[w=ftw foar 5+ &t
225 329 st Fo 0.0108|[F= 1w foaT &+ &t
226 |20 EEi F 0.0102|[#ger foar gaTa=a
227 |13R? st T 0.0111||EsrrgaT faar ghv=s
228  ||3%% st F 0.0121|[Fea=T 3% FETafd Telt
IESRIGIES
229|333 GELl Fr 0.0109|[€TeAT S T TTSea THTT
230  |]3RY GEL F 0.0112|[=F=fa T 59 Ta T i
THTT
231 EEL EEl F 0.01||9Teg AT ATaTtenT foar
Tqq=g HLeh TaqHa
232 ||3%% GEL F 0.0116|[zsRIETaTs eft FqRor=
233 |33 At i 0.0158|[qaTFATE foaT s




[T &% 3(ii)]

HILT T TSIA . AHTYTL

21

234 ]3¢ F 0.009||EATEFH fUar @w=iT
235  |12R% T 0.0082||wf FLaTs Tdt @wEg
236 ]330 F 0.0067|[®TerTsraTs foar Tmers
237|332 F 0.0176|[wzwTeg T sseaTe

238 |23 TTEdT 0.1497|[HeaT=9T 9TTE QTHHIT, ST
EEIECRECINE P
QITE TTRRT HeT

239 |[3%o F 0.278|[ZTsTHTe HawTgs fuar
T

240 ||352/¢ F 0.2014|[qwT Tt sefag g

241 3R a7 (Ff/ 0.1707||w¥a w&Te foar AT

RIELIRED

242 |33 For 0.0882||qeaT forsAT wedt wea
BEIGIEPEIER LI
IREERIE]

243 ||3%¥ Fo 0.0576||s<a J&TE ToaT IHieHT

244 |33 F 0.1735|xTger faaT Ty, e
IREISEE EASREIMFEED
faT Taere faawT  |@fEar
T TrererRT foardy, sireft
RElKEI]

245 |33 F 0.3608|[aEaTT=T TSIFHTT
BT T9aT HIgare
forag L, afear AT FigAT

246 ||39¥ F 0.2513|[=fearmurersiafaT
TTHAHEIE HEaaHHL
IRELUEEI G

247 |3y F 0.4577|[|fEaTr=T TSIEHTT
g foar srgera
IEERAS

248 3% F 0.2774||wTemTH foaT THaTE F6 T

249 (|31 T 0.1108|[qHT Telt ATETE

250 |]3¢o F 0.0174||=f=asTTeeh TS T/ e
T qEaaashTe T4 THT

251 3%0 -5l 0.0007||STer HHTee fars T Heasaer
QITE QTR I |

252 ||3:¢ RELE 0.9331|[Heav=er AITE STTH I, ST
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T R weaveer
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267  ||R¥%o T 0.0079|[FHATATE TAT ATATHIT

268  |[Ruw FT 0.0196| [T foar ferawe
THT

269  |[ru< F 0.2874|[TETaTs Telt T=HeATT YTFHaATT

270  ||IR% F 0.3617|[FTATFATE T ATATTITE

271 |]R%e T 0.2105||a=== faar 7o

272 ||R%% Bkl 0.3678|[@TgaTe TTHTE T I
T foaT e

273 |Rew FT 0.2615[Wre T Faeae

274 |22 Fo 0.4736|[F e foar T, aemr
o T, STt o
g , “torer foar &g,
ELEREICEIEEE

275  ||r¢ F 0.0313||FTATFATT T ATATTITE

276 ||30% TTET 0.0291|[TTEqT FEATRLT ATHA
QITERIT

277 |30y Fir 0.3415|[qer foar gaa o=
EERREEINERIE]

278 |30 Fo 0.4987|[7&TH T THHaH
[ERISELEEIRUESE a1l
REIRIECEE IS Ik
atrRTer fAfer foaT sters
FEAT A4T AMH

279 ||30c¢ Fr 0.1336|[zrehTer T steme FTHIX

280  |[30% FiO 0.0285|[zreTer T sterre FTHIT

281 39 F 0.1039|[s7e T FHIET TEIX

282 |I390 F 0.226|[7F=TH foar TrHEae
THATCT AT ST
THT

283  ||3% F 0.1777|[sfee faaT SITetersaTE

284  ||3%¥% -5 0.1182||9-STeT HeqT=eT AT
QeI

285 |33 F 0.0363|[=tfaer faaT SErater@T=

286  ||3%¢ EQEl 0.0249|[gz=t foaT Traem=T

287  ||34% EQEl 0.1349|[gzst foaT TraemT
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288 |33 st T 0.094 ([T foaT SHATTEe
il

289 ]334 IGEL F 0.005||STTTFTHT Tt THATATA

290  ||33% IGEL F 0.0608|[ervaTs Tt T

291 [z BEL Bk 0.106||gr=aTs foaT qarT ST
FHT T, T foaT
AT

292 |[3:¢ EEil FT 0.0533|[THATEIT [ aT SHARAT
il

293 |[3%% GEEARA] q-5TT 0.0372||%]-STeT HEaT=9T 2TE
QITERIT

294 |[¥oo EEL F 0.0224|gfe@Eam faar |

295  |[¥o¢ EEL F 0.1332||graTs foaT ATt T8
il

296  |[¥oz GEEARA] q-5TT 0.0992|[zferaar fuar SHaTe

Total 34.0426

[*T. |. CE-ROBPL/30010/73/23-24/3D]
ag ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th August, 2025

S.0. 3800(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3535 Dated:20/08/2024 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of NH, Maintenance, management and operation of National Highway-
34 in the stretch of land from Km. 135+200 to Km. 164+850 in the district of DAMOH in the state of MADHYA
PRADESH

And whereas the substance of the said notification has been published in “Dainik Bhaskar” and “Patrika
Daily” both dated 27/09/2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the National Highway-34 in
the stretch of land from Km. 135+200 to Km. 164+850 in the district of DAMOH in the state of

MADHYA PRADESH

State: MADHYA PRADESH

District: DAMOH

SL Survey/Plot Type of Nature of Land Area Name of Land
No. Number Land (in Hectares)|| Owner/Interested Person
1 2 3 4 5 6

Taluk: Batiyagarh

Village: Barkuwain

1 74/1 Private commercial 0.01|{Jagdish father Sundar

2 74/2 Private Agriculture 0.0066([Vimlabai wife of Ramu

3 74/3 Private Agriculture 0.0032|[Walchand father Gopi Kurmi

4 76/1 Private Residential 0.0027||[Dhamendra father Jamuna
Prasad caste Mishra , Ved minor
father Surendra guardian mother
Varsha, Varsha wife Surendra,
Gaurav father Jamuna Prasad,
Laxmirani widow Jamuna
Prasad

5 76/2 Private Agriculture 0.0016|[Varun Minor Father Balram
Bali Elder father Khargram
Father Dhaniram

6 77 Private Residential 0.0011|[Ramnath Asati father Haridas
caste Asati , Kailash Kumar
Asati father Ramnath Asati

Village: Shahjad Pura

7 199 Government ||Agriculture 0.211{|Pahad (Government of Madhya
Pradesh)

8 200 Private Agriculture 0.3574||Raju Father Jamna Caste Saur
{Non-Transferable}

9 201 Government ||Agriculture 0.0534|(Bhu-Jal (Madhya Pradesh
Government)

10 202 Government ||Agriculture 0.1539|[Pahad (Government of Madhya
Pradesh)

11 4,8 Government ||Agriculture 0.0698||Aabadi (village), Sadak
(Government of Madhya
Pradesh)

12 5 Government ||Agriculture 1.3978|[Pahad (Government of Madhya
Pradesh)

13 6 Government ||Agriculture 0.0365|(Bhu-Jal (Madhya Pradesh
Government)

14 7 Government ||Agriculture 2.5758|[Madhya Pradesh Government,

Forest Department Government

Village: Ghanshyam Pura
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15

135

Government

Agriculture

0.0001

Ground Water Madhya Pradesh
Government

16

136

Government

Agriculture

0.0147

Charagah Madhya Pradesh
Government

17

137

Government

Agriculture

0.0245

Rasta Madhya Pradesh
Government

18

138

Government

Agriculture

0.0744

Kaushalya Rani wife of
Thansingh caste Gaur, Aarti
husband Jalam Singh , Anand
father Raja Pateria , Mohan
father Raja Pateria , Santosh
Kumar father Bhagwandas
Sonkia , Divisional Manager
MP Road Development
Corporation Ltd. Sagar

19

143

Government

Agriculture

0.0004

Rasta Madhya Pradesh
Government

20

146

Private

Agriculture

0.0115

Kiran Husband Mahesh Kumar
Jain Caste Jain , Sunita Father
Anupkumar

21

147

Private

Agriculture

0.2157

Mukesh father Asharam Shukla
, Ashutosh father Omkar Prasad
Chaurasia , Kalicharan father
Dhaniram caste Sahu

22

148

Government

Agriculture

0.0226

Ground Water Madhya Pradesh
Government

23

152

Private

Agriculture

0.4341

Ashutosh father Omkar Prasad
Chourasiya

24

153

Private

Agriculture

0.0864

Nileshsingh father
Narayansingh caste Lodhi ,
Mayaksingh father
Narayansingh, Devendrasingh
father Vishwanathsingh caste
Lodhi, Narayansingh father
Vishwanathsingh caste Lodhi ,
Priyanksingh father
Narayansingh caste Lodhi,
Nileshsingh father
Narayansingh caste Lodhi

25

154

Government

Agriculture

0.3838

Charagah Madhya Pradesh
Government

26

56

Private

Agriculture

0.0121

Divisional Manager MP Road
Development Corporation Ltd.
Sagar Private Institution

27

57

Private

Agriculture

0.0007

Rasta Madhya Pradesh
Government

28

58

Private

Agriculture

0.0032

Kalu father Dhaniram, Bhure
father Dhaniram , Babb father
Dhaniram , Narayansingh father
Ramgopal caste Lodhi ,
Kamlesh father Pratap Singh
Lodhi, Govind Singh father
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Kashiram Lodhi , Rajesh Singh
Lodhi father Bandi Singh Lodhi
, Divisional Manager MP Road
Development Corporation Ltd.
Sagar Private institution

29

62

Private

Agriculture

0.0148

Bhagwandas father Chhotelal,
Ganpat father Chhotelal, Lakhan
father Chhotelal, Jagdish father
Chhotelal, Govind father
Chhotelal, Munni widow
Balram,Mulambai daughter of
Chhotelal , Divisional Manager
MP Road Development
Corporation Ltd. Sagar Private
Institution

30

75

Private

Agriculture

0.0212

Mahadev Prasad Sahu father
Mohan caste Sahu , Ambika
Sahu father Mohan caste Sahu ,
Penmarani husband Mohanlalp
caste Sahu, Divisional Manager
MP Road Development
Corporation Ltd. Sagar Private
institution

31

76

Private

Agriculture

0.0135

Charagah Madhya Pradesh
Government

32

71

Private

Agriculture

0.0202

Harkunwarbai husband Narayan
, Santosh father Harinarayan
Patkar a, Pushpasingh husband
Ranjitsingh Thakur, Divisional
Manager MP Road
Development Corporation Ltd.
Sagar Private organization

33

78

Private

Agriculture

0.0037

Kusumrani widow Gulab Singh
Caste Bundela , Umashankar
son Suklal Caste Chaurasia ,
Divisional Manager MP Road
Development Corporation Ltd
Sagar Private institution

34

80

Private

Agriculture

0.0045

Charansingh father Parvatsig
caste B, Raju father Hirasig ,
Harkunwar daughter Hirasig ,
Ladkunwar widow Hirasig ,
Somraj father Rajendra Bundela
, Nileshraj widow Rajendra
Bundela , Vaishnavi daughter
Rajendra Bundela , Pushpendra
father Hirasiing , Chandaraja
husband Pushpendra Singh
Bundela , Divisional Manager
MP Road Development
Corporation Ltd Sagar Private
organization

35

81

Private

Agriculture

0.0112

Temple Shri Shankar Ji Parvati
Ji Wake Mouza , Mo.
Chaturbhuj S/o Dayaram
Manasing S/o Sidr Asharam
Warelal , Ganesh S/o Babbu
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Kabbilal S/o Bihari , Divisional
Manager MP Road
Development Corporation Ltd.
Sagar Private Institution

Village: Batiyagarh

36

308/1

Private

Agriculture

0.014

Usha Sonkia Husband Santosh
Sonkia

37

309

Private

Agriculture

0.0322

Ramrani widow Ramkishore,
Divisional Manager MP Road
Development Corp Ltd. Sagar
Government Organization

38

389

Private

Agriculture

0.0227

Satendra Singh father Ramnath
Singh , Jaipal Singh father
Balram Singh , Sarita husband
Krishnakumar Sahu, Kirti
husband Ramkumar Sahu,
Divisional Manager MP Road
Development Corp Ltd Sagar

39

405

Private

Agriculture

0.0103

Sangeeta husband Prashant Jain,
Dhanraj Singh father Hukam
Singh Lodhi , Ajay Kumar
father Shikhar Chand , Kailash
Prasad father Ambika Prasad ,
Kamal Singh father Ramnath
Singh, Divisional Manager MP
Road Development Corp Ltd
Sagar

40

406

Private

Agriculture

0.0655

Divisional Manager MP Road
Development Corp Ltd Sagar,
Indrarajsingh father
Gandharvsingh , Sapna wife
Indrarajsingh , Sheelrani wife
Gandharvsingh, Rakeshsingh
father Gandharvsingh

41

407

Private

Agriculture

0.0358

Khilansingh Father Jagatsingh ,
Divisional Manager MP Road
Development Corp Ltd Sagar

42

411

Private

Agriculture

0.0223

Som Singh father Baijnath
Singh, Vaibhav Soni father
Vinod Soni caste Soni , Vinod
father Tikaram caste Soni,
Vineeta wife of Vinod caste
Soni, Rahul father Jamuna
Prasad Sahu , Raghavendra
father Jamuna Prasad Sahu ,
Kamal Singh father Ramnath
Singh , Divisional Manager MP
Road Development Corp Ltd.
Sagar

43

418

Government

Agriculture

0.0252

Rasta

44

419

Private

Agriculture

0.0528

Ramnath Singh Father Madho
Singh, Divisional Manager MP
Road Development Corpoli
Sagar Government Organization
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45

420

Private

Common
(Agriculture/Residential)

0.0236

Khilansingh father Jagatsingh ,
Devkirani wife Dinesh Kumar ,
Divisional Manager MP Road
Development Corpoli Sagar
Government Organization

46

427

Private

Agriculture

0.0302

Sakis husband Jeevanlal Rajpal ,
Parshottam father Komal Rajpal
, Girjabai widow Komal Rajpal ,
Jeevan father Komal Rajpal ,
Pramod father Jeevan Rajpal ,
Chhotu father Jeevan Rajpal ,
Mahesh Kumar father Santosh
Kumar , Prashant father
Santosh, Ravishankar father
Tulsiram , Rajmati alias Roshni
husband Jagdish Saini caste
Saini , Divisional Manager MP
Road Development Corp Ltd
Sagar Government Organization

47

428

Private

Agriculture

0.2074

Divisional Manager MP Road
Development Corp Ltd Sagar
Government Organization,
Ashok Kumar Father Narayan
Rajpal , Anjani Father Narayan
Rajpal , Mahesh Father Narayan
Rajpal , Durga Father Narayan
Rajpal , Prakashrani Widow
Narayan Rajpal , Swati Wife
Neeraj Caste Jain

48

436

Private

Common (Agriculture /
commercial)

0.7983

Bhaiyaram father Parsottam ,
Abhilasha wife Bhagwatisharan
caste Sahu , Tulsiram father
Ghanshyam Patkar, Ashok
father Ghanshyam ,
Premnarayan father Parsottam ,
Jinendrakumar father Rajkumar
Jain , Prahlad father Parsottam ,
Nazir Khan father Amir Khan ,
Noorjahan father Imambaksh ,
Muralidhar father Ratiram,
Divisional Manager MP Road
Development Corp Ltd Sagar
Government Organization

49

437

Private

Agriculture

0.0058

Kailasnath S/o Vaijnath Prasad ,
Bharatlal S/o Vaijnathprasad ,
Rajendraprasad S/o
Vaijnathprasad , Surendrakumar
S/o Vaijnathprasad , Pushpalata
S/o Vaijnathprasad

50

440

Private

Agriculture

0.016

Pastures Madhya Pradesh
Government

51

443

Private

Agriculture

0.0603

Sunil Kumar father Sukhnandan
, Siyarani widow Sukhnandan ,
Arpita wife Satish caste Mishra ,
Soumya minor daughter Satish

Mishra guardian mother Arpita
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52

444/2

Private

Agriculture

0.0045

Anil Kumar father Sukhnandan ,
Arpita husband Satish Mishra ,
Sudama Prasad father Bhagwan
Das caste Dubey , Gulbarani
wife Puranlal caste Chaurasia

Village: Basiya

53

262

Private

Agriculture

0.0052

Devendra Singh father Charan
Singh, Rahul Singh father
Charan Singh, Amar Singh
father Charan Singh, Anita
daughter Charan Singh

54

263

Private

Agriculture

0.0173

Devsingh father Durjansingh
caste Lodhi , Anita daughter
Durjansingh caste Lodhi ,
Rajpyari widow Durjansingh
caste Lodhi , Ajmersingh father
father Bahadursingh,
Gopalsingh father father
Panchamsingh, Jageshwarsingh
father father Panchamsingh,
Vimalabai daughter father
Panchamsingh, Halkibahu
widow widow Panchamsingh

Village: Lukayan

55

110

Private

Agriculture

0.0016

Ramcharan father Kanchedilal
caste Kurmi , Jagdish Prasad
father Kanchedilal caste Kurmi

56

11172

Private

Agriculture

0.001

Kalu father Rajaram caste
Kurmi

57

113/1

Private

Agriculture

0.0014

Navalkishore father Shriram ,
Maharani widow Shriram
Kurmi Patel , Murari father
Shankarlal Kurmi , Arjun father
Vasudev , Radharani widow
Vasudev Kurmi

58

113/2

Private

Agriculture

0.0003

Dwarka Father Laxmi Prasad
Caste Kurmi

59

118

Private

Agriculture

0.0009

Khargram father Hariram ,
Sadarani widow Hariram ,
Prembai wife Gorelal , Dwarka
father Hariram , Siyaram father
(Narayan , Gotiram father
Daryav

60

120

Private

Agriculture

0.0006

Ganpat father Suke

61

121

Private

Agriculture

0.0006

Ramprasad father Kanchedi,
Ganpat father Suke Chadar, Sita
daughter Asaram, Ram father
Asaram , Siyaram father
[Narayan , Gokal father
Ramsahay , Ramgopal father
Ramsahay , Dwarka father
Hariram , Khargram father
Hariram
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62

125

Private

Residential

0.0002

Govind Prasad father
Ghanshyam Kurmi Patel

63

126

Private

Agriculture

0.0006

Rajendra Patel father Siyaram
Patel caste Kurmi , Sarojbai
daughter Siyaram Patel caste
Kurmi , Govind father
Ghanshyam Kurmi , Vinod
Kumar father Gokal Prasad
Kurmi , Devendra father Gokal
Patel , Pravendra father
Ramgopal Kurmi , Brajesh
father Ramgopal Kurmi

64

136

Private

Agriculture

0.0014

Lakhan father Balo , Bhimma
father Balo , Bhimma father
Balo , Arjun father Balo ,
Ramtalu father Natthu

65

137

Private

Agriculture

0.0007

Lakhan father Balo , Bhimma
father Balo, Bhimma father
Balo , Arjun father Balo ,
Ramtalu father Natthu

66

138

Private

Agriculture

0.0004

Mahesh father Anandi , Rahul
Kumar Sen father Balram Sen ,
Bhupesh Sen father Balram Sen
, Aarti Sen daughter Balram Sen
, Mayarani Sen widow Balram
Sen , Rajju father Anandi,
Siyarani widow Anandi

67

200/1

Private

Commercial

0.0029

Harinarayan father Daryav ,
Seemabai Ahirwar wife Natthu
Ahirwar , Vimala Ahirwal wife
Dinesh Ahirwal , Vandana
Ahirwal wife Prasadi Ahirwal ,
Lakshmi Ahirwar wife
Chaudhry Ahirwar , Jaldhara
wife Chandrabhan Patel ,
Jaldhara wife Chandrabhan
Patel , Vinod father Ramu caste
Sahu

68

207

Private

Agriculture

0.3467

Satyanarayan father Rajaram
caste Soni , Damodar father
Rajaram caste Soni ,
Harishchandra father Rajaram
caste Soni , Harigovind father
Rajaram caste Soni

69

52

Private

commercial

0.0011

Kamlesh father Laxman caste
Kurmi , Rajesh father Laxman
caste Kurmi , Anusuiyarani wife
Laxman caste Kurmi

70

53

Private

Agriculture

0.0078

Tyag Patel father Ayodhya
Prasad Patel , Tapasya daughter
Ayodhya Prasad Patel caste
Kurmi , Rajni widow Ayodhya
Prasad Patel caste Kurmi ,
Mohan father Shivram , Gopal
father Shivram , Ramlal father
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Shivram

Village: Bakayan

71

103/4

Private

Agriculture

0.2513

Pradeep father Lakhan Lal

72

106

Private

Agriculture

0.0875

Rajesh urf Rajju urf Rajendra
father Ramcharan

73

107

Private

Agriculture

0.0348

Paltu Vishwakarma father Imrat
, Prem Vishwakarma father
Imrat , Lakshmi Vishwakarma
daughter Imrat Vishwakarma

74

110/1

Private

Agriculture

0.1859

Parvati widow of Narayan
Prasad , Pritam father Narayan
Prasad , Nandkishore father
(Narayan Prasad, Pramod father
Narayan Prasad , Sushma
daughter Narayan Prasad , Anjo
daughter Narayan Prasad

75

11072

Private

Agriculture

0.0447

Parvati widow of Narayan
Prasad , Pritam father Narayan
Prasad , Nandkishore father
Narayan Prasad , Pramod father
Narayan Prasad , Sushma
daughter Narayan Prasad , Anjo
daughter Narayan Prasad

76

111

Private

Agriculture

0.0277

Umesh father Ramgopal ,
Khubchand father Nandram ,
Dwarka father Nandram ,
Sudama father Nandram ,
Umashankar father Ramgopal

77

112

Private

Agriculture

0.0187

Amit father Santosh , Mohini
daughter Santosh a, Mamta
daughter Santosh

78

113/1

Private

Agriculture

0.1155

Anusuiyarani widow of Laxman
, Kamlesh father Laxman,
Rakesh father Laxman ,
Vishakha daughter of Laxman ,
Rajkumar father Shankarlal,
Ramgopal father Shankarlal ,
Indrarani widow of Pyarelal ,
Liladhar father Pyarelal , Girja
daughter of Pyarelal

79

113/2

Private

Agriculture

0.0972

Sunil Kumar father Kishun
Prasad , Jyoti daughter Kishun
Prasad , Preeti daughter Kishun
Prasad , Priyanka daughter
Kishun Prasad , Geetabai widow
Kishun Prasad

80

114

Private

Agriculture

0.2511

Prakashrani widow of Ratiram ,
Jageshwar father Ratiram ,
Ramdas father Hariram ,
Bhagwandas father Hariram ,
Shriram father Hariram , Balram
father Hariram

81

169/1

Private

Agriculture

0.1047

Ramgopal father Shivprasad
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82

169/2

Private

Agriculture

0.2859

Santoshrani wife of Dwarka
Prasad

83

170

Private

Agriculture

0.0718

Ramsevak father Achhelal

84

171

Private

Agriculture

0.1013

Dwarka Prasad father Ramji ,
Imrat alias Umesh father
Khuvchand

85

183

Private

Agriculture

0.311

Kishori father Khuvchand ,
Imrat urf Umesh father
Khuvchand

86

191

Private

Agriculture

0.3557

Motilal father Laxman ,
Kunjbihari father Laxman ,
Suresh father Laxman

87

192

Private

Agriculture

0.2435

Baliram Patel father Gotiram
Kurmi , Sudama daughter
Gotiram Kurmi, Ramvati
daughter Gotiram Kurmi ,
Gomti daughter Gotiram Kurmi

88

193

Private

Agriculture

0.005

Baliram Patel father Gotiram
Kurmi , Sudama daughter
Gotiram Kurmi , Ramvati
daughter Gotiram Kurmi ,
Gomti daughter Gotiram Kurmi

89

200

Private

commercial

0.1826

Roshni wife of Rajesh Kumar
Dubey Vakayan Amendment
No. 8 Order Date 06/09/2013

Village: Bhatera

90

100

Private

Agriculture

0.0523

Ground Water Madhya Pradesh
Government

91

101/2

Private

Agriculture

0.0102

Gotiram father Ramcharan ,
Gokal father Ramcharan Omkar
father Baijnath

92

101/4

Private

Agriculture

0.0479

Parshottam Father Ramprasad
Caste Kurmi

93

102

Private

Agriculture

0.3668

Bharatprasad father
Dwarkaprasad Mortgage in SBI
Bank Narsinghgarh

94

103

Private

Agriculture

0.146

Purushottam father Ramprasad ,
Sharda Patel father Devi Prasad
, Narayan Patel father Devi
Prasad , Savitri daughter Devi
Prasad, Lakshmi daughter Devi
Prasad , Prahlad father Mastram,
Keshavram father Ramprasad,
Ravishankar father Ramprasad ,
Parshottam father Ramprasad
caste Kurmi

95

107

Government

Agriculture

0.0463

Rasta Madhya Pradesh
Government

96

110

Private

Agriculture

0.0061

Purushottam father Ramprasad ,
Sharda Patel father Devi Prasad
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, Narayan Patel father Devi
Prasad , Savitri daughter Devi
Prasad , Lakshmi daughter Devi
Prasad , Prahlad father Mastram
, Keshavram father Ramprasad ,
Ravishankar father Ramprasad

97

111/1

Private

Agriculture

0.1208

Desrani father Balram Kurmi

98

112

Private

Agriculture

0.4019

Anand Kumar Father Hazari Lal
Kurmi Caste Kurmi

99

114

Private

Agriculture

0.2132

Anand Kumar Father Hazari Lal
Kurmi Caste Kurmi

100

115

Private

Agriculture

0.2251

1/2 Khargibai widow of
Mastram ,1/10 Rajni daughter of]
Mastram ,1/10 Neha daughter of
Mastram , 1/10 Rajkumari
daughter of Mastram , 1/10
Kusumrani daughter of Mastram
, Pratiksha husband Prahlad
Kurmi

101

54

Private

Agriculture

0.3086

Saurabh Kurmi Father Brajesh
Caste Kurmi

102

55

Private

Agriculture

0.3206

Manohar father Kadorelal
Kurmi a, Sitaram father Bihari
Patel , Bihari Kurmi father
Ramnath caste Kurmi ,
Bhagwandas father Shivdayal ,
Sharda father Ramswaroop
Kurmi , Prakash father
Ramswaroop Kurmi , Virendra
father Rama Prasad Patel

103

56

Private

Agriculture

0.0344

Virendra father Rama Prasad
Patel

104

59

Government

Agriculture

0.0291

Rasta Madhya Pradesh
Government

105

60

Private

Agriculture

0.2017

Brajlal Father Father Shivdayal
Caste Kurmi

106

61

Private

Agriculture

0.1161

Shobha Kurmi Father
Rameshwar Caste Kurmi

107

62

Private

Agriculture

0.2346

Sunitarani Husband Kailash
Kumar Caste Kurmi

108

63

Private

Agriculture

0.0691

Shankarlal Father Prabhu Kurmi
Caste Kurmi

109

67

Private

Agriculture

0.0703

Shri Ram father Suresh Kumar
Kurmi caste Kurmi , Anand
Kumar father Hazari Lal Kurmi
caste Kurmi

110

68

Private

Agriculture

0.6389

Suresh Kumar father Hazarilal
Kurmi

Village: Chainpura

111

120

Private

Agriculture

0.0228

Charagah (Madhya Pradesh
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Government)

112

121

Private

Agriculture

0.0087

Charagah (Madhya Pradesh
Government)

113

122

Private

Agriculture

0.0492

Alimkhan father Hanifkhan ,
Executive Engineer Water
Resources Division Damoh
Adopted MP Administration
(Government)

114

123

Private

Agriculture

0.0039

Raasta (Madhya Pradesh
Government)

115

125

Private

Agriculture

0.0381

Kusumrani wife of Miththu,
Babli father Dhokal caste
Ahirwar , Raja father Dhokal
caste Ahirwar, Baijnath father
Gulzar caste Sahu, Kamlesh
father Gulzar caste Sahu ,
Sushilabai husband Ramcharan
caste Sahu , Savita husband
Bhola Bansal, Premnarayan
father Santosh caste Ahirwal

116

76

Private

Agriculture

0.0551

Diamond Cement Factory,
(Narsinghgarh Pro Mysore
Limited, Rescos Bungalow,
Ramaru, Ajgar Ali Pro, Private
Organization

117

71

Private

Agriculture

0.0666

Diamond Cement Factory,
Narsinghgarh Pro Mysore
Limited, Rescos Bungalow,
Ramaru, Ajgar Ali Pro, Private
Organization

118

78

Private

Agriculture

0.091

Diamond Cement Factory,
Narsinghgarh Pro Mysore
Limited, Rescos Bungalow,
Ramaru, Ajgar Ali Pro, Private
Organization

119

80

Private

Agriculture

0.0321

Charagah (Madhya Pradesh
Government)

120

81

Private

Agriculture

0.0025

Raasta (Madhya Pradesh
Government)

121

82

Private

Agriculture

0.0073

Charagah (Madhya Pradesh
Government)

122

83

Private

Agriculture

0.0416

Rajesh Kumar Tiwari son of Raj
Kishore Tiwari, Khilan father
Jhurra

Village: Sirsiya

123

39

Government

Agriculture

0.0069

Odi (Government of Madhya
Pradesh)

124

47

Government

Agriculture

0.0007

Sadak (Government of Madhya
Pradesh)

125

49

Private

Agriculture

0.0994

Suresh father Baijnath caste
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Kurmi

126 |55 Private Agriculture 0.0113||Suresh father Baijnath caste

127 |56 Private Agriculture 0.0295||Suresh father Baijnath caste
Kurmi , Diksha husband Arvind
caste Kurmi

128 |57 Private Agriculture 0.0223||Diksha Spouse Arvind Caste
Kurmi

129 ||58 Private Agriculture 0.0747||Parasram father Dhaniram caste
Kurmi

130 ||59/1 Private Agriculture 0.0097|[Parasram father Dhaniram caste
Kurmi

131 [|59/2 Private Agriculture 0.01|[Parasram father Dhaniram caste
Kurmi

132 {|60/1 Private Agriculture 0.0382||Hemraj S/o Sitaram Caste
Kurmi , Gram Panchayat Motha

133 ||60/2 Private Agriculture 0.0145||Kailash father Sitaram caste
Kurmi

134 (|62 Private Agriculture 0.1125||[Rameshwar father of
Jamnaprasad caste Kurmi ,
Kashiram father of Jamnaprasad
caste Ku , Harishankar father of
Jamnaprasad caste Kurmi

Village: Motha

135 ||103 Private Agriculture 0.0137||Govind Prasad S/o Narayan
Prasad, Ramswaroop S/o
Narayan Prasad, Rajkishore S/o
Narayan Prasad, Saurabh S/o
Manoj Caste Tiwari ,
Deepchand S/o Rajkishore
Caste Tiwari

136 |49 Private Agriculture 0.0023|[Dhaniram father Jawahar caste
Kurmi

137 |50 Private Agriculture 0.02(|Brajbhushan father Ramnath
Kurmi

138 ||52 Government ||Agriculture 0.0157|[Rasta Madhya Pradesh
Government

139 ||53 Private Agriculture 0.0161|[Dhaniram father Jawahar caste
Kurmi

140 (|54 Government ||Agriculture 0.032||Aabadi (village)

141  ||56 Private Agriculture 0.0057|[Dhaniram father Jawahar caste
Kurmi

142 |58 Private Agriculture 0.047|[Rameshwar father Ghanshyam

143 |59 Private Agriculture 0.0192|[Anusuiyarani Husband Kunjilal

144 (|60 Private Agriculture 0.0512||Anusuiyarani Husband Kunjilal

145 (|61 Private Agriculture 0.0697||Anusuiyarani Husband Kunjilal
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146 |62 Private Agriculture 0.0392||Rasta Madhya Pradesh
Government Government

147 ||66/1 Private Agriculture 0.0392||Neeraj father Radheshyam caste
Patel , Krishnakumar father
Ram VishalCaste Patel

148 [|66/2 Private Agriculture 0.1046|[Ramprasad father Ramdas

149 {|190/1 Private Agriculture 0.0122|[Ramkumar father Gorelal

150 {|190/2 Private Agriculture 0.0085|[Chandrabhan father Gorelal

151 ||91/1 Private Agriculture 0.0101||Jagannath father Vishram,
Manoj father Bhagwandas caste
Patel , Sanjay Father Prasad
Caste Kurmi

Taluk: Patharia

Village: Pipariya Champat

152|143 Private Agriculture 0.0777||The Sons Of Bhagwat

153  (|145 Private Agriculture 0.0003|[Deen son of Bhagwat

154 (|146 Private Agriculture 0.0112|[Mohd Rais Khan father M/s
Yusuf Khan

155  (|147 Private Agriculture 0.0109|[Sushil Kumar Sudhir Kumar
Minor Father Mahendra Kumar
Guardian Mahendra Kumar

156 (|148 Private Agriculture 0.0152|[Padmachandra father Gulzari
Lal

157 (|149 Private Agriculture 0.0134|[Rakesh Kumar father Gajanand

158 [|150 Private Agriculture 0.0092|[Walchandra father Shivlal

159 [|152 Private Agriculture 0.0177||Manoj Kumar father Narmada
Prasad

160 |[153 Private Agriculture 0.0165||Jamuna Prasad father
Jaggusingh

161 |(|154 Private Agriculture 0.0247|[Meenabai wife of Shrenik

162 (|155 Private Agriculture 0.1215|[Shankar father Dhaniram ,
Diamond Cement Narsinghgarh
Private organization, Pushpalata
wife Ramesh Kumar

163 [|157 Private Agriculture 0.178|[Sharda Prasad Father Baijnath
Caste Kurmi , Diamond Cement
Narsinghgarh Private
Organization

164 ||231 Private Agriculture 0.0612||Kaushalya Rani widow of
Kashiram , Shankar father
Dhaniram

165 [|233 Private Agriculture 0.0047||Govardhan father Panchamlal
Prajapati

166 (|234 Private Agriculture 0.0951|[Rameshwar father Bhagirath
Kurmi
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167 ||235 Private Agriculture 0.1181||Kamlesh father Sukhnandan

168 [|236 Private Agriculture 0.031{|Shankar father Dhaniram

169 237 Private Agriculture 0.0144||Muhammad Saeed Muhammad
Kareem Father Mu Riaz Sheikh
Ismailbald Sheikh Zahoor

170 [|238 Private Agriculture 0.0112||Mohanlal Shivnarayan father
Jamuna Prasad, Vinodkumar
Anilkumar father Jamuna
Prasad

171 (|239 Private Agriculture 0.0079|[Madhuri father Motilal Chandel,
Mridula father Motilal Chandel,
Kumudini father Motilal
Chandel, Pratibha father Motilal
Chandel

172 (|240 Private Agriculture 0.0027|[Rameshwar Prasad Father
Parasram

173 (244 Private Agriculture 0.2504|[Kamlesh father Sukhnandan

174 ||248 Private Agriculture 0.1529||Kunwarman father Bald
Dhaniram

175  ||249 Private Agriculture 0.2042|[Kamlesh father Sukhnandan

176 {250 Private Agriculture 0.0052|[Kuvarman father Dhaniram

177 1251 Private Agriculture 0.0225||Muhammad Shafi Father
Muhammad Hanif

178 |252 Private Agriculture 0.0224||Bhuwani Prasad Pritamlal father
Shankar Lal

179  ||253 Private Agriculture 0.0283|[Ravikant Vikas Father Kamlesh
Kumar Sheela Widow Kamlesh
Kumar Chakraborty

180 |[254 Private Agriculture 0.0373||Laxmibai widow of Gayaprasad

181 [|255 Private Agriculture 0.0325|{Jameela Bewa Kallu

182|256 Private Agriculture 0.0267||Style Shalushaji Maryam Father
Nizam

183 [|]257 Private Agriculture 0.05||Srarulhaq father Noor
Mohammad, Balram Bhupendra
father Kuvarman

184 [|261 Private Agriculture 0.0167|(Suresh father Sukhnandan

185 [|262 Government ||rasta 0.0066|(Rasta Madhya Pradesh
Government

Village: Kalyanpura

186 |11 Government |[Sadak 0.0805||Sadak (Madhya Pradesh
Government)

187 ||118 Government |[Charagah/Rasta 0.0093||Charagah, Raasta (Madhya
Pradesh Government)

188 (|2 Government ||pahad/Residential 1.1476||Aabadi (Village), Water

Resources Department Madhya
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Pradesh Government Institution

189

25

Private

Common (Agriculture /

commercial)

0.2423

Rakesh Pathak son of
Premnarayan address , Vidya
Pathak wife of Rakeshkumar

190

Government

Bhu-jal

0.0524

Bhu-Jal, Water Resources
Department, Madhya Pradesh
Government Institution

191

31

Government

Bhu-jal

0.0136

Bhu-Jal (Government of
Madhya Pradesh

192

32

Government

Charagah

0.3201

Charagah (Madhya Pradesh
Government)

193

38

Government

Rasta

0.0146

Raasta (Madhya Pradesh
Government)

194

41

Private

Agriculture

0.0633

Rama Dubey daughter of
Keshav Prasad, Rishi father
Kapil Dubey

195

51

Government

Charagah

1.5171

Pashu Palan Vibhag
Government of Madhya Pradesh
Government Institution

196

54

Government

Charagah

0.0551

Charagah (Madhya Pradesh
Government)

197

55

Government

Rasta

0.0186

Raasta (Madhya Pradesh
Government)

198

56

Government

Charagah

0.1606

Charagah (Madhya Pradesh
Government)

199

60

Government

Charagah

0.0967

Charagah (Madhya Pradesh
Government)

200

66

Private

Agriculture

0.2671

Rajesh father Sitaram Patel,
Mabhesh father Sitaram Patel

201

67

Private

Agriculture

0.4792

Vijay Singh Rajput son of
Karan Singh Rajput, Raju
Rajput son of Karan Singh
Rajput, Bhaiyan Singh Rajput
son of Karan Singh Rajput,
Natwar son of Karan Singh,
Rajesh son of Sunder Lal, Bhain
Singh son of Karan Singh
Rajput, Mulam son of Sone
Singh, Ratan son of Shobha
Singh, Prahlad son of Parakh
Ram, Komal son of
Dhanshayam Gupta

202

68

Private

Agriculture

0.6615

Rishi father Kapil Dubey, Jaya
daughter Kapil Dubey

Village: Narsinghgarh (CT)

203

157

Government

Pahad

0.3124

Madhya Pradesh Government,
Water Resources Department

Madhya Pradesh Government
Government Institution
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204 ||248 Private Common (Agriculture / 0.0631|[Naveen Tiwari father Devi
commercial) Prasad Tiwari, Dinesh Kumar

Chourasiya father Lachhman
Chourasiya

205 ||268 Private Agriculture 0.0459||Raviya Vegam wife Altaf Khan,
Salim father Nanne Khan,
Ismail Usman Ahmed Jivirail
Ahmed Muniuddin father Avdul
Sattar

206 [|269 Private Agriculture 0.007(|Usha Devi wife of Bharat
Kumar

207 [|]270 Private Agriculture 0.0088|[Khubchand Father Moolchand

208 [|1271 Private Agriculture 0.0075|[Dhannilal father Mannulal

209 [|272 Private Agriculture 0.0074|[Sureshchand father Mannulal

210 (273 Private Agriculture 0.0091||Mahendra Singh father Sundar
Singh Juneja

211|274 Private Agriculture 0.0065||Smt. Vimlabai wife of
Hukamchand

212 ||275 Private Agriculture 0.0063||Subhash Chand Father
Vindravan

213|276 Private Commercial 0.008|[Idrish Ahmed father Altaf

214 ||277 Private Agriculture 0.0088|[Smt. Aruna wife of Subhash

215 ||278 Private Agriculture 0.0081||Dharmendra Kumar Minor
Father Jeevan Lal Guardian
Jeevan Lal

216 (279 Private Agriculture 0.006{|Rameshchand Father
Rishavchand

217 |280 Private Commercial 0.0083||Idrish Ahmed father Altaf

218  |[|281 Private Commercial 0.0063|[Idrish Ahmed father Altaf

219 |282 Private Agriculture 0.015|[Usha Devi wife of Bharat
Kumar

220 ||283 Private Agriculture 0.0102||Padmakumar father Kapoor
Chand

221  ||284 Private Agriculture 0.009(|Ratanchand father Mundelal

222 ||285 Private Agriculture 0.0206|[Kamal Kishore father
Bhagwandas , Neeraj father
Arvind, Nidhi father Arvind ,
Shraddha father Arvind , Dinesh
Kumar father Shyamsundar

223 ||317 Private Agriculture 0.0159||Kodu Lal father Nathuram

224 ||318 Private Agriculture 0.0116|[Salim father Nanne Khan

225 ||319 Private Agriculture 0.0108|[Salim father Nanne Khan

226 ||320 Private Agriculture 0.0102|[Mahesh father Khusalchand

227 ||321 Private Agriculture 0.0111{|Vijaykumar father Hukamchand
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228  ||322 Private Agriculture 0.0121|[Kalpana alias Sudapati wife of
Vijay Kumar

229 ||323 Private Agriculture 0.0109||Sadhna Jain wife of Rajendra
Kumar

230 |324 Private Agriculture 0.0112||Mrs. Seema Jain wife of
Surendra Kumar

231 ||325 Private Agriculture 0.01{|Shelendrakumar Minor Father
Ratanchand Guardian
Ratanchand

232|326 Private Agriculture 0.0116||Anguriwai wife of Sureshchand

233|327 Private Agriculture 0.0158|[Subhash Kumar father Gulzari

234|328 Private Agriculture 0.009|[Vinod Kumar father Khem
Chand

235 |[|329 Private Agriculture 0.0082||Smt. Kapuribai wife of
Khemchand

236 |330 Private Agriculture 0.0067||Madhoprasad father Rajaram

237 ||331 Private Agriculture 0.0176|[Parmanand father Shankarlal

238  |[|332 Government |[Rasta 0.1497|[Madhya Pradesh Government,

Water Resources Department
Madhya Pradesh Government
Government Institution

239 360 Private Agriculture 0.278|[Rajkumar Manmohan father
Ramsharan

240 |361/1 Private Agriculture 0.2014||Sushma wife of Arvind Singh

241  |[|362 Private Common (Agriculture / 0.1707|[Bharat Prasad father

commercial) Umanshankar

242|363 Private Agriculture 0.0882||Pushpa Mishra wife of Bharat
Mishra, Suraj Prasad father
Shivdayal

243|364 Private Agriculture 0.0576||Bharat Prasad father
Umanshankar

244 (|372 Private Agriculture 0.1735||Rahul father Ravishankar, Parul

father Ravishankar Tiwari,
Priyanka father Ravishankar
Tiwari, Savita widow
Ravishankar Tiwari, Oshi
daughter Naveen

245  ||373 Private Agriculture 0.3608||Savitarani Rajkumar Hiralal
father Kodulal Shivhare, Savita
widow Kodulal

246 (|374 Private Agriculture 0.2513||Shridevganeshjimandir
villagenarsihgarh muhattamkar
father devi prasad

247 ||375 Private Agriculture 0.4577|[Savitarani Prince Hiralal Father
Kodulal Shivhare

248 [|376 Private Agriculture 0.2774|[Bholaram father Ramdas Basor
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249

379

Private

Agriculture

0.1108

Sushma wife of Devi Prasad

250

380

Private

Agriculture

0.0174

Sridevjanakiramanjitemplegram
father muhtatmakar naveen
kumar

251

390

Government

Bhu-jal

0.0007

Water Resources Department,
Madhya Pradesh Government
institution

252

391

Government

Pahad

0.9331

Madhya Pradesh Government,
Water Resources Department
Madhya Pradesh Government
Institution, Revenue Department
Madhya Pradesh Government

253

392

Government

Pahad

0.0423

Madhya Pradesh Government,
Water Resources Department

Madhya Pradesh Government
Government Institution

254

393

Government

Pahad

0.3614

Madhya Pradesh Government,
Water Resources Department

Madhya Pradesh Government
Government Institution

255

394

Private

Common (Agriculture /
commercial)

0.0719

Preetibai wife of Ramlal
Ahirwar, Executive Engineer
Water Resources Department
Father Division Sagar,
Dhaniram Sahu son of
Moolchand Sahu, Jameela
Begum wife of Babu Khan
Caste Behna

256

396

Government

Jal Sansadhan

0.0602

Madhya Pradesh Government,
Water Resources Department

Madhya Pradesh Government
Government Institution

257

397

Government

Rasta

0.0308

Rasta Madhya Pradesh
Government

Village: Muhali Narsinghgarh

258

19

Government

Charagah

0.0479

Charagah Madhya Pradesh
Government

259

20

Government

Pahad

0.4936

Rock, population Government
of Madhya Pradesh

260

224

Private

Agriculture

0.1308

Haridas father Lutaiya
Nandkishore father Haridas

261

225

Private

Agriculture

0.2606

Panchamlal father Manaklal
Raikwar

262

226

Private

Agriculture

0.2792

Panchamlal father Manaklal
Raikwar

263

228

Private

Agriculture

0.2489

Dhariram Barelal father
Mahadev, Harishchandra father
Chetu Raikwar

264

234

Private

Agriculture

0.0834

'Valdev father Malthu , Ramesh
father Parasram
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265 ||235 Private Agriculture 0.3193|[Bhupendra father Chetu Prasad
Raikwar

266 (|236 Private Agriculture 0.0908|[Harishchandra father Chetu
Raikwar

267 ||240 Private Agriculture 0.0079|[Kamlabai wife of Balkishun

268 (1257 Private Agriculture 0.0196|[Dwarka Prasad father Shivram
Kurmi

269  ||258 Private Agriculture 0.2874|[Rekhabai wife of Panchamlal
Raikwar

270 |26 Private Agriculture 0.3617||Kaushal Kumar son of Bhagwan
Das

271 {|260 Private Agriculture 0.2105|[Valdev father Malthu

272 {266 Private Agriculture 0.3678|[Babulal Parmanand son of
Ganga Ram Ganga Ram father
Shiv Ram

273|267 Private Agriculture 0.2615||Gorvadhan son of Sukhnandan

274 1269 Private Agriculture 0.4736||Komal father Ratiram ,
Bandhari father Ratiram ,
Balkishun son Dhannu , Nilesh
father Dhannu , Deeprani
widow Anandi

275 |28 Private Agriculture 0.0313||Kaushal Kumar son of Bhagwan
Das

276  [|302 Government ||Rasta 0.0291||Rasta Madhya Pradesh
Government

277 |305 Private Agriculture 0.3415||Suresh father Sukhnandan,
Bhupendra Sanjay father
Kishori

278 [|307 Private Agriculture 0.4987|[Nandram son of Ramsevak ,
Siyarani widow of Ramsevak ,
Kunti daughter of Ramsevak ,
Rajdeep Akash Nidhi father
Ashok Vandana widow of
Ashok

279  ||308 Private Agriculture 0.1336||Akash father Ashok Kumar

280  {|309 Private Agriculture 0.0285||Akash father Ashok Kumar

281 |31 Private Agriculture 0.1039|{Jhallu son of Kamoda Basor

282 ||310 Private Agriculture 0.226(|Nandram father Ramsevak ,
Ramnarayan father
Premnarayan Kurmi

283 |32 Private Agriculture 0.1777||Aditya father Jagdish Prasad

284  |[|324 Government (|Bhu-jal 0.1182||Ground Water Madhya Pradesh
Government

285 |33 Private Agriculture 0.0363||Aditya father Jagdish Prasad

286 [|391 Private Agriculture 0.0249|(Suraj father Ramnarayan
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287 [|392 Private Agriculture 0.1349||Suraj father Ramnarayan

288 |[393 Private Agriculture 0.094|[Ramnarayan father
Premnarayan Kurmi

289 ||395 Private Agriculture 0.005(|Ashokrani wife of Pannalal

290 |396 Private Agriculture 0.0608||Dhanbai daughter of Bhavani

291  |[|397 Private Agriculture 0.106|[Dhanbai father Bhuwani Prasad
Kurmi , Suraj father
Ramnarayan

292|398 Private Agriculture 0.0533||Ramnarayan father
Premnarayan Kurmi

293 1399 Government (|Bhu-jal 0.0372||Ground Water Madhya Pradesh
Government

294  (|1400 Private Agriculture 0.0224|[Hariavatar father Premlal

295 [|401 Private Agriculture 0.1332||Dhanbai father Bhuwani Prasad
Kurmi

296 (|402 Government |[Bhu-jal 0.0992|[Hariavatar father Premlal

Total 34.0426
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